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Dr. Ram Subhag Singh: ~n regard 
~ agricultural production Food and 
Agriculture Ministrv is responsible. 
The plan target is 101) millicn tons and 
what I Ihave stated is sboat 80 million 
tons. 

Shri Tyagi: I want rcmmoditywise 
lietails 

Mr. Speaker: What IS contained in 
other publications, I wOl1ld not allow 
them to be read here. 

Shrlmati Renuka Ray: ;ras the 
Government any plan for apportion-
ing the production of varivus kinds .:>J 
agricultural commodities according to 
the soil and climatic cnn<1itions; 01, 
keeping in view the overall "horlage 
of foodJgrains, do they feel that each 
region and each area should be mad.! 
self-sufficient in food grains alone? 

Dr. Ram Subhag Singb: As I said 
in the begiJUling, taking for instance, 
paddy production, w~ ,hal1 have to 
concenrt:rate in regard to the stepping 
up of the production of paddy only in 
that type of land where paddy can 
bE' profitrable grown; so is the case with 
wheat and other products. We wiU 
specialise more and more in that field. 

Shrimati Renuka Ray: What about 
cotton? 

Mr. Speaker: Ord:>r. order. :/II ext 
quemion. 

Agricultural Commodities Advisory 
Committee 

·335. 

+ r Shri YashPaI Singh: 
( DIr. L. M. Singhvi: 
~ Shri Dajl: 
I Sbri S. M. Banerjee: 
L Shri P. VeDkatasubbaiah: 

Will t1he Minister of Food and Agri-
culture be pleased to state: 

(a) whether a decision to set up an 
Agricultural Commodities Advisory 
Committee has since been arrived at; 
and 

(b) if so, the natuer thereof? 

The Minister of State in the Minis-
try Of Food and Agriculture (Dr. Ram 
Subhag Singh): (a). and (b). No de-
cision has been arrived at on the ques-
tion of setting up an Agricultural 
Con1modities Advisory Committee. 
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Shri p. Venkatasubbaiah: May r 
know whetlher the Government think 
It desirable to set up this Committee 
as early as possible SO as to ensure 8 
minimUm price fOr agricultural pro-
duce in the rountry' 

Dr. Ram Subhag Singh: Yes, Sir 
We shall expedite it. 

Import 01 Steel for RaUways 

+ 
*336. f Shri Umanath: L Shri S. M. Banerjee: 

Will the Minister of RaIlways be 
pleased to state: 

(a) whether it is a fact that MIs 
Mohindra & Mdhindra Ltd" Calcutta 
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baebeen allowed to import a certain 
type 01 steel for Railways; 

(b) if so, the reasons for not getting 
1hE' steel through State Trading Cor-
poration; and 

(e) the total value Of 
steel through the above 
1962-631 

imported 
firm in 

The Deputy MInister In the Minis-
try of Railways (Shri S. V Kama-
6Wamy): (a) Against cl~anees 
issued by the Iron & Steel controller, 
Calcutta for the Railway Board's im-
POrt of certain Of their steel req uire-
ments, tenders were issued inviting 
competitive offers, as a result of which 
some orders have been secured by 
Mis Mohindra & Mohindril Ltd., Cal-
cutta. 

(b) Iron & Steel requirements are 
generally imPOrted by the Iron & 
Steel Controller. Only to some ex-
tent, imports are arranied by the 
S.T.C. to facilitate their barter deals. 
The Railway requirements are also 
imported by the Iron & Steel Con-
troller or through the Railway Board 
under tlhe clearances given by the 
Yron & Steel Controller. 

(c) About Rs. 1 Crore. 

Shri Umanath: Generally, the im-
port of special alloys is dealt with at 
the Government leveL May I know 
why this deviation is resorted to in 
favour of private importers? 

Shrl S. V. Ramaswamy: This does 
not refer to alloys at all. This deals 
with other types Of steel, that is to 
say, rounds, billets plates, sheets, etc. 

Shri Nambiar: Is there any special 
reason or peculiarity for allowing 
Messrs Mohindra & Mohindra, Ltd., 
Calcutta, to import steel for the rail-
ways? What is the reason? 

Shrl S. V. Ramaswamy: There is 
no special allotment. 

Mr. Speaker: Tenders were invited. 

Shri S. V. Ramaswamy: Global 
tenders were invited; and in the four 
cases that the hOIL Member refers to, 
there were no less than 15 to 20 otlhel' 
competitors, and we accepted the 
lowest rate, and theirs was the lowest 
acceptable tender. 

Mr. Speaker: Shrimati Savitri 
Nigam, 

An hOD. Member: May I know . 

Mr. Speaker: For those who try to 
catch me by the ('ar I would not 
allow my eye to be caught. 

Shri Raghunath Singh: Your ear. 
are covered. (InterruPtion). 

Mr. Speaker: The gents should not 
have any objection. When a lady 
stands up she would more easily catch 
my eye! 

Shri Tyagl: That is everybody's 
weakness. 

ShrimaU Savitri Nigam: May I 
know hOW far this is correct, namely. 
tlhe allocation of steel made to the 
Railway Ministry has not been spent 
or consumed last year and this year 
also? 

Shri S. V. Ramaswamy: It is the 
other way about. There was a short-
fall in the supply; not that we haye 
not spent what has be"n given to UII. 
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